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NHRC issues notice to officials
over shortage of fertilisers

Ambika.Pandit
@timesofindia.com

New Delhi: National Hu-
man Rights Commission
(NHRC) has issued a notice
to chief secretaries and di-
rectors general of police
(DGPs) of all states/UTs
seekingan inquiryintoalle-
gations raised in a com-
plaint that there is severe
shortage of fertilisers in
many states across the
country, which is deeply im-
pacting farmers, especially
during the ongoing Kharif
season.

NHRC has also directed
the secretaries of the Union
ministryof agriculture and
farmers welfare and the
ministry of chemicals and

fertilisers to ensure proper
management of fertilisers
and their distribution to
farmers. It has sought ac-
tion taken reports from
both the ministries and all

states/UTs within two
weeks.
Inthecomplaintmade to

NHRC, it was alleged that
farmers are agitated due to
lack of timely supply of fer-
tilisers. “The complainant
further alleged that the
poor farmers, who already
struggle with limited re-
sources are now worried
and frustrated as they can-
not get enough fertilisers to
protect their crops,” the no-
tice states.

The complainant sought
urgent action from the au-

thorities to ensure proper
and timely distribution of
fertilisers like urea and
DAP, and to investigate why
these shortages are being
witnessed. It was men-
tioned in the notice that the
complainant has also pro-
vided NHRC videos and
links pointing at lathi-
charge and force allegedly
being used by the police and
authorities againstfarmers
who were waiting or stand-
ing in queues for fertilisers.

DGPs of all states/UTs
have been directed to en-
sure that no harsh action is
taken or force used by police
or administrative author-
ities against farmers wait-
ing in queues to collect fer-
tilisers.
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NHRC issues notice to Assam police over journalist assaultin Lumding

The journalist in question has reportedly expressed concern for his own safety and urged
the authorities to register a case against the attackers and initiate appropriate legal action

https://www.nationalheraldindia.com/national/nhrc-issues-notice-to-assam-police-over-
journalist-assault-in-lumding

NH Digital | Published: 14 Sep 2025, 7:45 PM

The National Human Rights Commission (NHRC) has issued a notice to the Assam
Director General of Police following reports that a journalist was assaulted and seriously
injured by a group of alleged anti-social elements near the Lumding Railway Institute
earlier this month.

In a statement issued on Saturday, the Commission said it had taken suo motu
cognisance of a media report dated 9 September, which detailed the assault on 7
September. The journalist was reportedly attacked around midnight while returning home
after work.

According to the NHRC, the Lumding Press Club and several local residents have
condemned the incident, calling for strict action against those responsible and demanding
enhanced protection for journalists.

“The NHRC has taken suo motu cognisance of a media report that a media person was
assaulted and grievously injured by a group of some anti-social elements near Lumding
Railway Institute in Assam on 7 September,” the rights panel said.

“‘Reportedly, he was rescued by the police and taken to the hospital for treatment,” it
added.

The Commission observed that the details, if true, raise serious concerns of human rights
violations, particularly regarding the safety and freedom of the press. A formal notice has
now been issued to the Assam Police chief, seeking a detailed report within two weeks.

The journalist in question has reportedly expressed concern for his own safety and urged
the authorities to register a case against the attackers and initiate appropriate legal action.
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NHRC notice to state police chief over 'assault’ on media person in Assam

https://www.ptinews.com/story/national/nhrc-notice-to-state-police-chief-over-assault-
on-media-person-in-assam/2912904

NEW DELHI: (Sep 14) The NHRC has issued a notice to the Assam Police chief over
reports that a media person was allegedly assaulted and grievously injured by a group of
anti-social elements near Lumding Railway Institute earlier this month.

The Lumding Press Club as well as local citizens condemned the alleged incident,
demanding strict action against the culprits and better security for journalists, the National
Human Rights Commission (NHRC) said on Saturday.

In a statement, the rights panel said the NHRC has "taken suo motu cognisance of a
media report that a media person was assaulted and grievously injured by a group of
some anti-social elements near Lumding Railway Institute in Assam on September 7".
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Assam: Human Rights Commission writes to Assam DGP over journalist attack in
Lumding, seeks report

The National Human Rights Commission (NHRC) has taken suo motu cognisance of
media reports regarding the brutal assault of journalist Sujit Sarkar, popularly known as
Hari, near the Lumding Railway Institute in Assam on the night of September 7.

https://www.indiatodayne.in/assam/story/assam-human-rights-commission-writes-to-
assam-dgp-over-journalist-attack-in-lumding-seeks-report-1277361-2025-09-14

Press Trust of India | Sep 14, 2025, Updated Sep 14, 2025, 9:24 AM IST\

Story highlights

NHRC issued notice to Assam police over journalist assault
Suijit Sarkar attacked by nearly 20 people in Lumding

Two suspects detained and FIR registered in the case

The National Human Rights Commission (NHRC) has taken suo motu cognisance of
media reports regarding the brutal assault of journalist Sujit Sarkar, popularly known as
Hari, near the Lumding Railway Institute in Assam on the night of September 7.

According to initial accounts, Sarkar was allegedly attacked by a group of nearly 20
individuals while he was returning home after work. The assailants reportedly beat him
and looted his gold chain, mobile phone, watch, and motorcycle.

Police arrived at the scene shortly after the incident, rescued the journalist, and shifted
him to Lumding Civil Hospital for treatment. Authorities have detained two persons for
guestioning and registered a First Information Report (FIR).

The NHRC has expressed deep concern over the incident, stating that such attacks raise
grave issues of human rights violations. The Commission has issued a notice to the
Assam Director General of Police, directing submission of a detailed report within two
weeks.

The assault has sparked outrage among media circles and local residents. The Lumding
Press Club, along with citizens, has strongly condemned the attack, urging stringent
action against those responsible and demanding enhanced safety measures for
journalists working in the region.

Meanwhile, police officials confirmed that the investigation is underway. However, they
also noted that counter-allegations have emerged suggesting the journalist may have
been under the influence of alcohol during the incident.

Edited By: Nandita Borah
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Assault on journalist in Lumding draws NHRC notice; report sought within 2 weeks

NHRC terms the incident a serious rights violation, while press groups demand strict
punishment

https://assamtribune.com/amp/assam/assault-on-journalist-in-lumding-draws-nhrc-
notice-report-sought-within-2-weeks-1591319

By - The Assam Tribune
Update: 2025-09-14 07:43 GMT

New Delhi, Sept 14: The National Human Rights Commission (NHRC) on Saturday asked
Assam Director General of Police for a detailed report within two weeks over the assault
of a media person by a group of antisocial elements near the Lumding Railway Institute
recently.

Taking suo motu cognisance of reports that a media person was assaulted and grievously
injured by a group of antisocial elements near the Lumding Railway Institute on
September 7, the human rights watchdog said that the contents of the reports, if true,
raise a serious issue of human rights violation.

The media person was reportedly rescued by the police and taken to the hospital for
treatment.

As per the report, the incident happened around midnight when the victim was returning
home after work.

Reportedly, the media person has expressed concern for his safety and urged the
authorities to register a case against the perpetrators to take appropriate legal action
against them. The Lumding Press Club, as well as local citizens, condemned the incident,
demanding strict action against the culprits and better security for the journalists.
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NHRC Seeks Report from Assam DGP Over Journalist Attack in Lumding

https://boroktimes.com/nhrc-seeks-report-from-assam-dgp-over-journalist-attack-in-
lumding/

By Ayushi Veda - September 14, 2025

The National Human Rights Commission (NHRC) has written to the Assam Director
General of Police (DGP) seeking a detailed report on the brutal attack on journalist Sujit
Sarkar, widely known as Hari, in Lumding. The attack took place near the Lumding
Railway Institute on the night of September 7.

The NHRC acted suo motu after reports of the assault circulated in the media, raising
serious concerns over press freedom and journalist safety in the state. Sarkar is said to
have sustained critical injuries after being targeted by a group of unidentified assailants.

Assault Sparks Outrage and Fear Among Journalists

According to local sources, the journalist was reportedly returning home when he was
attacked. The perpetrators fled the scene, leaving him badly injured. He was rushed to a
nearby hospital, where he continues to receive medical care.

The incident has sparked outrage among media organizations, press associations, and
human rights activists. Who have condemned the assault and demanded swift justice.
Many journalists in Assam say this attack reflects a worrying trend of rising threats against
members of the press.

NHRC Demands Action and Accountability

In its communication to the Assam DGP, the NHRC has demanded a comprehensive
status report on the case. The rights body has directed the police to provide details of the
investigation, arrests, and measures taken to prevent further attacks.

The NHRC emphasized that the safety of journalists is crucial to maintaining democratic
principles and ensuring citizens’ right to information. It further called on the state to
strengthen security measures for reporters working in high-risk regions like Lumding.

Assam Police Under Pressure to Deliver

The Assam Police is now under mounting pressure to identify the attackers and ensure
accountability. Preliminary investigations are underway, with police teams reviewing
CCTV footage and questioning suspects.

Authorities have assured the public that strict action will be taken against those
responsible. However, critics argue that delayed responses in similar cases in the past
have undermined confidence. However, law enforcement’s ability to protect journalists.

Rising Concerns Over Press Freedom in Assam
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The assault has reignited debate on press freedom and the risks faced by journalists in
conflict-prone areas of Assam. Several regions, including Lumding, have seen an
increase in organized crime and unrest. Making it challenging for journalists to report
without fear.

Media groups are urging the government to adopt stricter policies. And, legal protections
for members of the press. They argue that ensuring a safe working environment for
journalists is vital for transparency and good governance.

Calls for a Safer Working Environment

The attack on Sujit Sarkar has prompted renewed demands for better safety protocols for
journalists covering sensitive beats. Advocates recommend training, improved police
response. And stronger legal protections to safeguard media personnel.

Civil society organizations are also calling for public awareness campaigns to promote
respect for journalists and discourage acts of violence. Many believe these measures are
necessary to preserve Assam’s democratic values.

Importance of Swift Justice

Human rights experts stress that swift investigation and prosecution are essential to send
a clear message that crimes against journalists will not be tolerated. Failure to do so, they
warn, could embolden perpetrators and worsen the climate of fear.

The NHRC'’s intervention has been welcomed as a positive step toward accountability.
The rights body has a track record of intervening in cases of violence against journalists.
And marginalized communities, ensuring oversight and transparency.

What Comes Next

The Assam Police is expected to submit its detailed report to the NHRC in the coming
days. Meanwhile, journalists across the state have planned solidarity meetings to show
support for Sujit Sarkar and demand justice.

The case has underscored the urgent need for Assam’s authorities to strengthen
measures that protect journalists. Although, observers say the state’s response to this
case will be a litmus test for its commitment to press freedom and human rights.

As Assam continues to grapple with law and order challenges. The outcome of this
investigation will shape public perception of its ability to safeguard those who play a
critical role in upholding democracy.
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Journalist attacked in Assam, NHRC issues notice to state police chief

https://nenews.in/assam/journalist-attacked-in-assam-nhrc-issues-notice-to-state-police-
chief/32491/

By Northeast News | September 14, 2025 in Assam

New Delhi: The National Human Rights Commission (NHRC) has issued a notice to the
Assam Director General of Police over the alleged assault of a journalist near Lumding
Railway Institute earlier this month.

According to reports, the incident took place around midnight on September 7 when the
media professional was returning home after work.

He was allegedly attacked and grievously injured by a group of miscreants before being
rescued by police and taken to a hospital.

Condemning the attack, the Lumding Press Club and local residents demanded strict
action against the culprits and greater security measures for journalists.

Taking suo motu cognisance of the incident based on a media report published on
September 9, the NHRC observed that if true, the attack amounted to a serious violation
of human rights.

The rights body has directed the Assam DGP to submit a detailed report within two weeks.

The victim has reportedly raised concerns about his safety and urged authorities to
register a case against those involved to ensure justice.
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3T ¥ UABR & 1Y /1 1 g1 fb NHRC = gfers &t O Aifew?

3H & FARST H Ush WIPR W U §HA & dlq APF AMAIISR ST (NHRC) o 38H
gferd HeTHeRI o Aifed SRt foban § SiR &l g | RuUlE Al 8. 7 Rider &1 gu 39 g0l
¥ R TR U ¥ 9d 81 T NHRC 3 39 U1 ®I (a1 B § 3R BRI BT JR&f
YR B B A7 BT 5. RIFR AT A +f Al & fGeh G%d SRaATS 31 Hi 31 .

https://www.tv9hindi.com/india/assam-journalist-attack-lumding-nhrc-nhrc-notice-
3481358.html

TV9 Bharatvarsh | Updated on: Sep 14, 2025 1:17 PM IST

3T & FAST ¥ Th TFADR W MHIfID del A gdan R foar, forgd ag Mk &u g
YISl 81 1. NHRC A 39 U1 1 a1 &1 8 . 39 HHd # IS AR 3T (NHRC)
Y W9a: I Ad 8T 3G g HeTe e &l Aifed Wo § 3R & gl & Ruid At 8. 78
ge1 7 RideR & IadTs 7 38! 8, o THaRI &1 QR B adbR ga! fKidl Wel R 41 &,

7 FydeR 3 I QAT XA SKICIE & U $3 ™I dedl 3 U HifearsHl IR gl
forar. RO & garfae, gHdT 39 90T g3 ofd TSR &1 9 &R dle g1 4T, ¥e-1 & a1g 34
A R Gfer &1 Agg § SRUATa # YlT BT 741, S8t DT 3ol 9 8l §. Ruie o
SHERI &1 T3 & [ I ST YRET BT A T AMeR BT 5. Iu ISR I ORIy
& FIdT® A gof fhT oM 8iR 3 A 3fId ST HIRaTs B &I 3MTE fHar 7.

NHRC &1 I3 3R Fifeq St

TSGR RT3 Hifsar KUl & SuR IR Waa: I3 foran 3R &gl f 3R U8 TeR g
g ) g8 AFaIIeRI &1 THR IeeF 8. ST 7 314 Yoy AeifFewe & Aifeq Yol al
B H fawga o A e fdw faan 8.

TR R g9 &1 a1 3R GR&M &1 A7

NHRC 3 AR & &gl fos AT U oad SR I ARTRSG! A 39 0 B Hal fHal B
2. 3= I & RIdTs Wed HRATS & [T B 7. Y § THHRI DI JRE&M JAT HA
3R T a1 AHh & T 319 HeH IoM &t i & § difes Uiaw & 59 e &1
geTE SIaRT 7 §1. 39 "1 A Th aR e TAHRI &1 JR&T &1 ddx Jard Ts HR QU §.
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3 H HifsarwHl R gHA &1 dHT wad dad

ST HATIMIBR SN 3190 H Ueb HfSATHHI R gU gH 1 Wd: U fordn g1 g ol
7 RideR &1 d & gan o1, ofd HifSareme! S ¥ die 8T oT| STaRT = 3R gfe™ § ofard

https://www.livehindustan.com/ncr/new-delhi/story-national-human-rights-commission-
takes-cognizance-of-attack-on-journalist-in-assam-201757851289393.amp.html

Sun, 14 Sept 2025, 05:31:PM

Newswrap %%FI s faeett

7% feeeh, woikdt gt AFaiieR sman 3 s/ & ue HifSaredl R gad o Wd: W9
forT § 1 3TNT A B & WeR| BT gaTall Gd gU 3RH oUW § JaTd i T g | Sk
SO & AR, I8 gc1 7 Ridar & et I & U g5 oid HIfSardmH! & & alg O)
e 38T UT1 At qafST Yad ey & U SRHINIG ddl & U THg 3 U HR 39
TR 0 ¥ 9gd o= fean| 9o = 39 Sare s & o SRudTd ggardn| =t RideR &t
TS HER Uled A 59 g0 $I RUIC BRI 3|

agt, MifSd sl = 3ot JRem &1 aox fofdl o &1 g | Uifsd = siframiial § sroRiert
& RIS HTHE ot R BT HRATS BT TG a1 § | 3TN A AR P el i qareT
T FA9 3R RITI ARRD| = HIU g1 i Hal i 3R S & RIas wed RS AR
TADRI o [T SgdR YR&T 1 JI 1| SART A S H el fob TILHSRET = 59 YR U0l
®1 Wa: IIH o g1 3T 3 urn § f oAR guemR Ruid &t areht 98t 8, df 98
AHASR Ieagd &1 1R gl IoKd |1 3, AT 3 3| & Yo HelHeRId &l
Tfew oIkt o= &l Iwrg # fawga Rure aif g1
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Assam : TP TART A FATST H THPR UR U &I AD AGH & ol B o
fera®v fYuid aitt

https://jantaserishta.com/local/assam/assam-human-rights-commission-wrote-a-letter-
to-assam-dgp-seeking-a-report-on-the-attack-on-a-journalist-in-lumding-4264742

SANTOSI TANDI | 14 Sept 2025 3:22 PM

3FH Assam : BT AMAUBR AN (TTTHSNRE) 7 7 RidaR 1 Id 390 & FAST Yeid
TR & U TSR Joild WBR, forg gR & 78 F 1 ST ST 8, TR §UHR g9l 9 Iaferd
Tifegar fediel &R wa: I o g1 IRMS STHeR! & IR, TRBR TR THTHT 20 A &
T JHE 1 H1Yd dR W I 0T g 501 Ta 98 S & d1¢ W dle 38 U1 THATR] =
HYT IR R 30! fUes &1 3R IH!T TH @1 I, WERd B, Tt 3R Hiesied de
ol

geT & R 918 I TeTRId IR Ugdl, THR Sl a1l 3R Sar & forg gafeT Rifaa
3R UgardT| SHYBTRAT A Y@ars & fae & arll &! foxrad # fomn g ofR mrufies! ol
DI g1 TTTIIRE! 7 39 e R T a1 saad &d ¢ Fal § b 39 Rg & gHad
AFAIPR Iecad & THR TE I3Td &1 3T 7 39 & Yo HelHeRId &I Ud Aifed
SR R &) Judrg & HieR Teb faega Ruié ugd &< &1 fdw fear 1

29 gAa T STd $fiR R Fariyal & Sl thd T § | qHRST U9 Fad A AN
& Y UeH? 39 890 o1 wa! fHigr 3t § 3R SR antl & Radiw wal ®Rars &t Al
DI g1 Y BT, &F T HRRA BRI S Y& de i A1 &1 g1 39 aid, gierd sifieiiar 4
oY 31 § for Wi oI © | gTailas, a1+ a8 o 9ar i $& 3Ry T off e oy § oy
UdT IddT & fb UFPR U1 & R IRTE & 7 H o7
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Assam H HifSaraHl WX g0 IR TATgSRET A o™} foar Aifew

https://jantaserishta.com/amp/local/assam/nhrc-issued-notice-on-attack-on-media-
person-in-assam-4264888

By - Tara Tandi
Update: 2025-09-14 10:45 GMT

Assam 3RH: PTG HFANYDR AN (TTLASRRAY) = AR I Hgl fb I 314 Yferd
TG Bl 37 WeRl R e I} faran § foma et a1 § 6 50 76 ) goana o qufe
T AT & U ST Il o Th GHE - U HfSATHH! IR ST Ok IR gHal faa
3R 39 TR =U 9w & fear|

Th g9 ¥, HATYGR HRT A Hal fb TSR 7 "7 RidaR & 3H o qafST vad
JRM & U $F SIS dedl & U g gRT U HifSTIHH TR gHel d3 3R 39
TR ¥U I g a4 o1 Hifgar Raié &1 wd: 99 forar g1

HIUT AR W, Gferd 3 I a1 foram 3R At o fore srgdrat & S |

TN 3 U g fop 3R gHmeR Ui &) Il 98! 8, af 98 AFaieR Iooiad &1 TR
TET 33T ¢ | ST, SN = 3R & o IR & ey SR ) & Jwig H faxd
o wift 8, AFaTfierR ST = werl

9 RIdeR &1 T THMER Ulcd | HIRId RUIE & IR, I8 ge-T1 et Id & U g8
S o B & dIe O e 8T ATl SH &1 1 § [ HiIa aR R S5 U JReqm &
fer feidT soad @t § 3R i el ¥ ruRIfial & fAed Are gol o 3% Raas Ifd
BT HIRATS B BT IR fHa1 B
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“It is time to make your country proud,” Justice V Ramasubramanian at ICFAI

Shri. Justice V. Ramasubramanian, Chiarman, National Human Rights Commission
(NHRC) of India, was the Chief Guest at 15th Convocation of ICFAI Foundation for Higher
Education

https://english.metrovaartha.com/news/national/it-is-time-to-make-your-country-proud-
justice-v-ramasubramanian-at-icfai

Published on: 14 Sep 2025, 1:31 pm

“It is time to make your country proud,” Justice V Ramasubramanian at ICFAI ( Shri. Ju
stice V. Ramasubramanian, Chiarman, National Human Rights Commission (NHRC) of
India, was the Chief Guest at 15th Convocation of ICFAI Foundation for Higher Educati
on) “By graduating from this university you made yourself proud, now it is time to make
the nation proud,” said Justice V Ramasubramanian, the incumbent chairperson of Nati
onal Human Rights Commission of India and a former judge of Supreme Court of India.
He was addressing the students graduating from The ICFAI Foundation for Higher Educ
ation at Hyderabad, at the institute’s Fifteenth Convocation. Narrating the inspiring story
of Benjamin Franklin he said, coming from early life of hardships, he became one of the
prominent figures in the American history. Benjamin Franklin’s life shows how one can
raise from challenging circumstances, to achieve success and contribute to the society.
He asked them to cultivate some of the 13 virtues that Franklin practiced in order to buil
d their character. He said that while career building is important, character building is als
o equally important.

Dr. C. Rangarajan Speech: Speaking about the importance of education in nation buildi
ng, the Chancellor of the University, Dr. C. Rangarajan, who presided over the convocat
ion said, that there is a need to strengthen higher education in terms of quality and effec
tiveness. The education sector can be reformed through access, equity and quality.

As India is looking forward to becoming a developed country by 2047, Dr. Rangarajan s
howed quantitative dimensions and factors that could make India one. To achieve perca
pita income of a developed country, India needs GDP of US$ 29.99 trillion, calling for a
nominal GDP growth of 11.41% annually for 25 years, and a real growth of 7.41%. Dr. R
angarajan highlighted the regional dimension of Viksit Bharat and pointed out that six st
ates contribute 52% to national GDP, while 27 States and Union Territories for 48%. He
also said several dynamic factors impact achieving the goal of Viksit Bharat. “The visio
n of Viksit Bharat is not just a statistical goal - it has to be transformative journey that re
quires the collective efforts of and society,” he said. These include increase in investme
nt rate, new technologies, focusing on labor intensive sectors, and expanding social infr
astructure. Dr.Rangarajan said that growth must be accompanied by equitable distributi
on. “Growth and equity should not be posed as opposing considerations. They must be
woven together to give acceptable pattern of development,” he said. Highlighting the ¢
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urrent trends in the world trade that was highly impacted by the economic policies of Pre
sident Trump, Dr.Rangarajan opined that in this situation, emergence of different blocks
of countries within which trade is freer is inevitable.

VC Speech: Prof T Koti Reddy, Vice Chancellor ICFAI Foundation for Higher Educatio
n, presented a report on the progress made by the University during the year. Prof. Koti
Reddy congratulated the students, and detailed the achievements, ratings and rankings
achieved by the university. He also highlighted several programs that the university und
ertook for the all-round improvement of students.

The university’s endeavors in implementing the NEP 2020 and initiatives towards imple
menting Environmental. Social and Governance initiatives were detailed by Prof. Koti R
eddy.

Honoris Causa degrees: Honoris causa degrees were conferred on eminent lawyer and
former Attorney General of India, Shri. Keshava Parasaran, Shri Subhash Palekar, brain
behind Zero Budget farming, and Shri Deepak Parekh, Former Chairman of HDFC. Gr
aduating Students :This year 3,947 students have graduated. 11 students were award
ed their Ph.D. degrees in Management, and 6 in Law. 1,258 students were given MBA d
egree from Hyderabad, and 422 from off campus in Bengaluru. 25 EMBA, 21 WMBA, 6
27 online MBA and 17 distance MBA degrees were awarded. In the other streams, 11 L
LM, 176 BBA-LLB (Hons), 76 BA-
LLB (Hons), 291 B.Tech., and 771 BBA degrees were awarded.

19 BA (Economics) and eight MA (Economics) degrees were given. 43 BBA degrees we
re awarded to students from off campus at Bengaluru, and 899 BBA degrees were give
n for students from IBS Hyderabad. 27 students got their B.Sc. degrees and 10 students
were conferred with B.Arch. degree.

Medals Winners: Medals were given to students for academic excellence and all round
excellence. The N J Yasaswy Awards for the best students, for all round excellence in t
he Business School were given to Aravind N (Gold medal), Nandika Gouda (Silver med
al) and Shah Jainam Rajendra Kumar (Bronze medal). Badisa Manideep got the Gold
medal and Aayush Goel, the Silver medal for academic excellence. Every year, the Sau
rabh Sharma Memorial Gold Medal constituted by the parents of Saurabh Sharma stude
nt of MBA Class of 2002, is given to the First Rank holder in MBA Marketing stream. Thi
s year the award was given to Ishita Bagla. The Faiyaz Ahmed Khan Memorial Gold Me
dal, given by Faiyaz Ahmed Khan’s memory for the first rank holder in MBA finance wen
t to Debrup Dey. Deven Arora was given the Manish Reddy Raavi award for the best stu
dent in Finance, and Smriti Paharia got the The Govind Shanbogue Award given to the
best student in the MBA HRM stream.

For academic excellence in the BBA program, gold medal given to the first rank hold
er Pratiksha Nayak and silver medal to Dasari Vaishnavi. The N J Yasaswy Awards for t
he Best students for all round excellence in the BBA stream were given to N Akshat (Go
Id) medal Sirisha Pathak (Silver medal), and Ayush Jain (Bronze medal).
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In the social sciences stream, gold medal given to the first rank holder in BA (Economic
s) went to Kalluri Lowkika Reddy. Aayushi Sinha. received the N J Yasaswy Award for t
he best student for all round excellence in the ICFAI School of Social Sciences.

Several students from the Technology stream were recognized for their academic and a
Il round excellence. Cherukuri Gaurav Sushant from B.Tech secured gold medal in two
categories — for all round excellence, and academic excellence. Badri Prashanthi got th
e silver medal for academic excellence, Bandaru Anusha was awarded silver medal and
Kandhimalla Sravya the bronze medal for all round excellence. Bollaboina Varsha recei
ved gold medal for academic excellence in B.Sc. In the architecture stream gold medal f
or academic excellence was given to Dontha Bharani. The N J Yasaswy Award for the
Best srudent, for all round excellence in the law school went to Nishitha Chopra. The sil
ver mdeal was awarded to Varanasi Sesha Venkata Sathya Prateeksha. Muskaan Gupt
a and Namana Shreya Achala Sai from BBA LLB were honoured with gold and silver m
edals in academic excellence respectively. In the BA LLB program first rank, Varanasi P
ratheeka was recognized with the gold medal, and Pooja S with the silver medal for aca
demic excellence.

Honorable Justice B.Prakash Rao in the memory of his daughter Ms.Amritha constituted
The Amrith Memorial Gold Medal fund, to recognize best performing student in Proced
ural Law. This year Ankit Kabra was presented with the medal. Mr.N.Padmanabha Rao
constituted Nellutla Venkata Krishna Rao gold medal in memory of his father. It is given
for securing highest marks in Legal Language and Business English. This year Yashas
vi Agarwal was chosen for the medal.

Mr.Ashok Ram Kumar and Mrs.Sheila Ram Kumar, Intellectual Property Rights attornie
s constituted Wordict-IP Gold Medal to encourage budding IP professionals.

BH Lakshmi Varenya secured this medal for securing highest percentage of marks in IP
R papers. She also received Smt B Ratna and justice B Subhashan Reddy Gold Medal f
or securing highest marks in Law of Contract & Transfer of Property ACT. The award w
as constituted by Justice Vijaya Sen Reddy B. Prof.A.V.Narasimha Rao, in the memory
of his father A.Balakrishna Rao, constituted ABR Memorial Gold Medal to encourage La
w students in gaining practical knowledge through clinical courses. Vartika Tripathi was
given this medal for securing highest marks in Four Clinical papers.

A.P Suresh & Associate Law Chambers constituted a gold medal, and Muskaan Gupta
received the medal for securing highest marks in Company Law | &ll. Ms. Mahalakshmi
Pavani Sr. Advocate, Supreme Court constituted Sri K Neelakanta lyer Gold Medal or s
ecuring Highest marks in Commercial Law. Malipeddi Sri Dhruthi was awarded the med
al this year. Ms.Mahalakshmi Pavani constituted another award, Smt Prema Neelakant
a lyer Gold Medal, for securing highest marks in criminal law and Dwaipayan Chatterjee
was given the award.

About ICFAI Foundation for Higher Education (IFHE): The ICFAI Foundation for Higher
Education (IFHE) is Deemed-to-be University under section 3 of the UGC Act 1956.
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ICFAI Business School (IBS) is a constituent of IFHE. About 5,800 students are pursuin
g various programs in the Faculty of Management (ICFAI Business School), Faculty of
Science & Technology (IcfaiTech), Faculty of Law (ICFAI Law School) and ICFAI Schoo
| of Architecture, NAAC, an autonomous institute of University Grants Commission has
also accredited The University with ‘A++’ Grade with an impressive score (institutional C

GPA) of 3.59 out of 4.
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Eco Warrior Awards 2025 Honours India’s Green Heroes at a Grand Celebration of
Conservation and Innovation

https://www.ahmedabadmirror.com/eco-warrior-awards-2025-honours-indias-green-
heroes-at-a-grand-celebration-of-conservation-and-innovation/81898856.html

MONDAY, SEPTEMBER 15, 2025 AT 08:25 AM

New Delhi [India], September 12: The spirit of conservation and environmental
stewardship was brought to life at the Eco Warrior Awards 2025 and the 3rd edition of the
Eco Warrior Conclave, held in New Delhi this evening. Organised by Indian Masterminds
in collaboration with the Indian Forest Service (IFS) Association, the event recognised
outstanding individuals and innovative initiatives that are shaping the future of India’s
environmental landscape.

The evening was graced by Mr Bharat Lal, Secretary General of the National Human
Rights Commission (NHRC), as the Chief Guest, alongside several eminent dignitaries,
senior IFS officers, and leaders from India’s corporate and environmental sectors.

The event began with a solemn tribute on the occasion of National Forest Martyrs’ Day,
commemorating those who sacrificed their lives in the line of duty to protect India’s forests
and wildlife.

Among the other distinguished guests were Mr. S K Awasthi, Director General of Forests;
Mr. C.P. Goyal, Member of the Central Empowered Committee; Dr. S.P. Yadav, Director
General of International Big Cat Alliance (IBCA); Ms Jyotsna Sitling, Patron of the IFS
Association; Ms Monalisa Das, Secretary General of the IFS Association; Prabhakar
Singh, Co-Founder of Indian Masterminds; and Mr. Sharad Gupta, Editor of Indian
Masterminds.

Special guests included Mr. Ramveer Tanwar, famously known as Pondman of India; and
IRS Rohit Mehra, fondly known as Green Man of India.

The Minister Address

Union Minister of Forests, Climate Change, and Environment, Mr. Bhupender Yadav, was
scheduled to be the Chief Guest. However, due to an urgent function and programme
convened by the Prime Minister, he was unable to attend in person. Despite his absence,
Mr. Yadav sent a special video message to inspire and encourage the dedicated forest
officers present at the ceremony.

The Minister congratulated all the officials of the Indian Forest Service Association and
said, “As the Environment Minister, | maintain a constant dialogue with them. Their
contribution to the promotion and conservation of India’s natural wealth is invaluable. Our
forest officers work tirelessly, day and night, to maintain a harmonious balance with
nature.”
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‘In collaboration with Indian Masterminds, they started a new tradition in 2023 by
instituting the Eco Warrior Awards. | have had the privilege of being present at the last
two editions. The forest sector today faces many new and evolving challenges - be it
human-wildlife conflict, forest degradation, water body conservation, protection of
endangered species, wildlife crime, or most importantly, the mission to increase the green
cover of the country. Despite these challenges, our officers continue to move forward with
determination.”

He further said, “The purpose of these awards is to encourage and honour such efforts.
One of the greatest lessons we learn from nature is the concept of ‘net zero’ - nature’s
greatest gift to us. While the term is widely discussed globally today, its true inspiration
lies in nature itself.”

“I congratulate all the award winners. | also urge the new generation of officers to work
with energy and purpose to strengthen the ecological and economic balance of our nation
- because it is only by preserving our ecology that we can truly grow our economy.”

Highlights of the Evening

Keynote Address by Ms. Monalisa Das, Secretary General of the IFS Association, set the
tone for the conclave, highlighting India’s global position in forest cover increase.

Key discussions featured two impactful panel sessions: one on Eco-Tourism for the
Future, chaired by IFS officer Mr. Vidya Bhushan, highlighting how responsible tourism
can empower conservation and communities; and the second on Awakening Collective
Environmental Consciousness, led by Mr. Satendra Kumar Singh, focusing on
transforming awareness into action.

A Wildlife Photography Exhibition by internationally acclaimed photographer and
filmmaker Mr. Mohd Aslam Warisi added an artistic dimension to the evening.

Eco Warrior Awards 2025 — Honouring Excellence in Conservation

The evening's pinnacle was the Eco Warrior Awards 2025, which recognised excellence
across seven key categories, with a special Lifetime Achievement Award presented to-

Dr. H.S. Singh, Former PCCF, Gujarat — Lifetime Achievement Award
Other notable winners included

IFS Officer Sonali Ghosh, Field Director, Kaziranga National Park — Wildlife Conservation
Award

IFS Officer Parveen Kaswan, DFO, Jaldapara — Wildlife Protection Award

IFS Officer Irfan Rasool Wani, Chief Conservator of Forests, Kashmir — Forest Protection
Award

IFS Officer K.M. Abharna, CASFOS — Community Connect Award
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IFS Officer Dr. S.K. Srivastava, Gujarat — Best Use of Technology Award
Innovative Initiatives Recognized

Project Cheetah — Accepted by Mr. Uttam Kumar Sharma, Kuno National Park
Ek Ped Maa Ke Naam — Accepted by Mr. Sunil Chaudhary, PCCF, Uttar Pradesh
Special Mentions & Recognitions

The event also honoured: Corporate contributors from GAIL, Indian Oil, Karnataka Soaps
and Detergents Ltd.

Mr. Mohd Aslam Warrisi, for his outstanding wildlife photography and documentary work.

Jury Members, including Dr. S.K. Awasthi, Mr. C.P. Goyal, Dr. S.P. Yadav, Dr. Madhu
Verma, and Mr. Keshav Varma, for their commitment to upholding excellence.

A Night to Remember

A special E-book and AV launch chronicling the journey of the Eco Warrior Awards from
2023 to 2025 was unveiled, followed by a video message from Mr Bhupender Yadav,
Hon’ble Union Minister for Environment, Forest and Climate Change.

The Chief Guest, Mr. Bharat Lal, addressed the gathering with an inspiring message on
collective environmental responsibility, emphasising the importance of long-term
ecological stewardship.

Closing Remarks

The event concluded with a Vote of Thanks by Mr Sharad Gupta, Editor, Indian
Masterminds, followed by a celebratory dinner and photo session with all awardees and
dignitaries.

About Indian Masterminds

Indian Masterminds is a premier digital media platform dedicated to spotlighting the untold
stories of civil servants, changemakers, and community leaders driving impact across
India. Through the Eco Warrior Awards and Conclave, Indian Masterminds continues to
champion the cause of environmental consciousness and sustainable development.

Sponsors and Support

The awards were supported by leading public sector enterprises including:
GAIL (India) Limited — Energising Possibilities

Indian Oil Corporation Ltd. — Enriching India, Energising Lives

Karnataka Soaps and Detergents Ltd. — A Government of Karnataka undertaking
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HPCL, NTPC Ltd., and NBCC India Ltd., all of whom were lauded for their commitment
to sustainability and corporate responsibility.

Lucknow (Uttar Pradesh) [India], September 13: GD Goenka Public School, Lucknow,
has been ranked the top CBSE school in the city in the prestigious C-Fore School
Rankings 2025. The school secured 1209 points out of 1450 in the Co-educational Day
School category, reflecting its commitment to academic excellence, innovative pedagogy,
and holistic development.

The rankings, released by C-Fore — India’s pioneer in school evaluation for the past 24
years, assess educational institutions across key parameters such as academic
reputation, faculty competence, infrastructure, leadership, and student outcomes. GD
Goenka’s leading position underscores its consistent efforts to foster a nurturing and
dynamic learning environment for students.

In the ICSE curriculum category, Seth MR Jaipuria School, Gomti Nagar, leads with 1224
points, followed by City Montessori School, Gomti Nagar, with 1208 points. The All Boys’
and Girls’ Day School categories are led by La Martiniere Boys’ College (1200 points)
and Loreto Convent Day School (1182 points), respectively.

The remarkable journey of GD Goenka Public School is closely associated with its
Chairman, Sarvesh Goel — a visionary entrepreneur, film producer, and educationist,
whose passion for progressive learning has driven the institution’s success. His
leadership reflects a rare blend of business acumen and a deep commitment to social
impact. Commenting on the school’s achievement, Sarvesh Goel said,

"This recognition is a testament to the collective effort of our faculty, students, and parents
who have embraced innovation, discipline, and compassion in education. At GD Goenka,
we are not just preparing students for exams; we are shaping responsible global citizens,
equipped to lead with empathy and excellence.”

Beyond academics, Sarvesh Goel is a passionate advocate of fithess and wellness, a
philosophy he actively incorporates into student life. His leadership has extended to
community engagement and health awareness initiatives, with one of the flagship events
being the Lucknow Run Half Marathon. Under his guidance, the marathon has grown into
a prominent event encouraging youth and adults alike to adopt healthier lifestyles. He
further added, "Education must inspire life-long learning and personal growth. We are
proud that our students excel academically while also pursuing sports, arts, and social
initiatives. Our aim has always been to nurture their potential and prepare them for a
meaningful tomorrow."

He is currently driving the 7th Edition of the Lucknow Run Half Marathon, scheduled for
2nd November 2025, which has become a beacon of healthy living. The marathon reflects
his unwavering belief that physical well-being is an integral part of education. “We want
our students to learn the value of perseverance, discipline, and resilience — not only in
classrooms but also through sports and fitness,” he remarked. Through this initiative,
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Sarvesh Goel has successfully transformed the narrative around wellness, making it an
essential part of the school’s culture.

GD Goenka’s curriculum embraces a balanced approach, combining academic rigor with
extracurricular pursuits. The school’s success in competitions such as the Youth
Olympics, where its boys’ Futsal team emerged champions, exemplifies its commitment
to nurturing leadership and teamwork.

Recently, the school also hosted Times Eduverse 2.0, bringing together over 120
students from classes 1 to 12 to showcase their creativity and knowledge through
competitions in writing, painting, and quizzes. These initiatives highlight GD Goenka’s
holistic approach, encouraging students to explore their talents while building self-
confidence.

The top ranking in the C-Fore School Rankings is a milestone that confirms GD Goenka'’s
position as a leading educational institution in Lucknow. With Sarvesh Goel's forward-
thinking approach and emphasis on balanced development, the school is poised to
expand its offerings further, integrating advanced technology and global collaborations
into its academic framework.

Looking ahead, the school aims to set new benchmarks in education by strengthening its
focus on experiential learning, mental well-being, and community outreach. “Our journey
is far from over. We are committed to creating spaces where students thrive academically,
socially, and emotionally,” Goel emphasized.

As GD Goenka Public School celebrates this achievement, it remains a shining example
of how visionary leadership, academic excellence, and holistic development can come
together to transform lives and communities.
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Uttarakhand: 7-year-old Muslim boy assaulted by teachers in Govt school, FIR
registered

https://maktoobmedia.com/india/uttarakhand-7-year-old-muslim-boy-assaulted-by-
teachers-in-govt-school-fir-registered/

Ghazala Ahmad | September 14, 2025
Modified : September 14, 2025

A T7-year-old Muslim boy, Arsalan, was allegedly beaten by his teachers inside a
classroom of a government school in Jhabrera village of Haridwar district in Uttarakhand
for allegedly missing a day of school.

According to the complaint filed by his father, Shahzad, when Arsalan returned to school
after being absent for a day, teachers Rakesh Saini and Ravindra allegedly subjected him
to severe physical assault. The child sustained grave injuries, including a fractured hand.

The allegations further state that school principal Ravindra placed his shoe on the child’s
face, while teacher Rakesh Saini continued to beat him mercilessly.

Arsalan’s body bears multiple injury marks, pointing to the extent of the violence inflicted
upon him, as seen in the pictures shared by his family.

Taking action on the family’s complaint, Haridwar police registered an FIR on September
11, 2025, under the Juvenile Justice (Care and Protection of Children) Act, 2015 (Section
75), Bhartiya Nyay Sanhita (BNS) 115(2) (voluntarily causing hurt), and 351(2) (criminal
intimidation).

“Further investigation and due legal proceedings are underway,” officials at Jhabrera
police station confirmed.

Speaking to Maktoob, Arsalan’s father Shahzad said, “The two teachers beat him for
missing school and one of his elbows is fractured.”

He maintained that Arsalan is currently receiving medical treatment at the local hospital.

Former advisor at Delhi Minorities Commission, Mohammad Saddam Mujeeb, has filed a
complaint with the National Commission for Minorities, the National Commission for
Protection of Child Rights (NCPCR), and the National Human Rights Commission
(NHRC), demanding accountability and strict action against the accused.

Mujeeb told Maktoob, “This is a clear violation of child rights and it needs to be
investigated. Student safety is at stake.”

He added, “This can happen with any student in the state. It should not be repeated;
hence, accountability must be ensured.”
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Jharkhand Human Rights Association forms Jamshedpur Committee
https://avenuemail.in/jharkhand-human-rights-association-forms-jamshedpur-committee/

By News Desk | Sunday, 14 September 2025, 22:31:41 IST

Jamshedpur: The Jharkhand Human Rights Association (JHRA) announced the
formation of its Jamshedpur Committee during an important meeting held at Dimna. The
event, chaired by Central President Dinesh Kumar Kinu, marked the induction of new
office-bearers and underlined the association’s mission of safeguarding and promoting
human rights in the state.

On this occasion, Manoj Kishore was appointed as the new President, while Akhilesh
Kumar Sinha took charge as Secretary. Awadhesh Giri was named Chief Patron. The
newly appointed leaders and members were felicitated with shawls, bouquets, and
certificates by the Central President.

The meeting began with the national anthem, followed by the introductory address of
Central General Secretary Vikas Srivastava. The stage was conducted by State Office
Secretary Sujit Verma, and the vote of thanks was delivered by Secretary Akhilesh Kumar
Sinha.

In his address, President Manoj Kishore highlighted the importance of constitutional
provisions related to human rights and pledged to work with full responsibility in protecting
and promoting them. “It is very important for every citizen to know their rights and ensure
they are not violated. | thank the senior officials for their trust and assure dedicated
service,” he said.

Central President Dinesh Kumar Kinu emphasized that JHRA is a non-governmental
organization committed to social justice, legal aid, and public awareness. He noted that
the association is recognized by the National Human Rights Commission, making it
the only such organization in Jharkhand.

Several eminent personalities, including Kolhan patrons Avinash Singh Raja, Hemlal
Chaudhary, Sunil Kumar Srivastava, Santosh Kumar Singh, Amit Giri, Vikram Singh,
Naveen Srivastava, Anmol Kishore, and Rajkishore Sharma, were present on the
occasion.

The newly formed Jamshedpur Committee includes: Chief Patron: Awadhesh Giri,
Patrons: Dr. Banita Sahay, Khemlal Chaudhary, Dr. S. Akhtar, President. Manoj Kishore,
Vice Presidents: Amit Giri, Krishna Karmakar, Sunil Kumar Srivastava, Secretary:
Akhilesh Kumar Sinha, Joint Secretaries: Naveen Srivastava, Shekhar Sahay,
Organisation Secretary: Santosh Kumar Singh, Media Incharge: Piyush Kumar Singh,
Co-Incharge: Manmohan, Advisor: Prof. Ram Pravesh Prasad and Legal Advisors:
Advocates Rakesh Kumar Sinha and Rajiv Gupta.
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https://www.bhaskar.com/local/uttar-pradesh/hathras/news/human-rights-awareness-
conference-in-hathras-135918711.html
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Hara | Avantika Pandey, Sep 14, 2025
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